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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 319/2021

KINNER MAA EKSAMAJIK SANSTHA TRUST Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

WITH

W.P.(C) No. 535/2023 (X)
(FOR ADMISSION)

Date : 22-11-2024 These petitions were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE HRISHIKESH ROY
HON'BLE MR. JUSTICE S.V.N. BHATTI

For Petitioner(s) Mr. Pravir Choudhary, AOR
Mr. Deepak Kansla, Adv.
Mrs. Geeta Rani, Adv.
Ms. R. Gupta, Adv.
Mr. Satish Pandey, Adv.
Mr. Aakash Saini, Adv.

Mr. Narender Kumar Verma, AOR
Mr. C.R.jaya Sukin, Adv.

Ms. Divya Mishra, Adv.

Ms. Pallavi Talwar, Adv.

Mrs. Sangita Malhotra, Adv.
Mr. M.srinivasan, Adv.

Mr. Roshan Chapagain, Adv.

For Respondent(s) Mr. K.M.nataraj, A.S.G.
Mr. Bhuvan Kapoor, Adv.
Mr. Vatsal Joshi, Adv.
Mr. Yuvraj Sharma, Adv.
Mr. Akshay Nain, Adv.
Mr. Purnendu Bajpai, Adv.
Dr. N. Visakamurthy, AOR

Mr. Alok Sangwan, Sr. A.A.G.
Mr. Samar Vijay Singh, AOR

%ﬁ;SWMd Mr. Sumit Kumar Sharma, Adv.
g%gﬁi? Mr. Rajat Sangwan, Adv.
Roason =T Mr. Akshay Amritanshu, Adv.

Mr. Keshav Mittal, Adv.
Ms. Sabarni Som, Adv.
Mr. Fateh Singh, Adv.
Ms. Drishti Saraf, Adv.
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Prayga Upadhyay, Adv.
Swati Mishra, Adv.

Abhimanyu Tewari, AOR
Eliza Bar, Adv.

Deepanwita Priyanka, AOR
Samir Ali Khan, AOR

Sahil Bhalaik, AOR

Tushar Giri, Adv.

Siddharth Anil Khanna, Adv.
Ritik Arora, Adv.

Shivam Mishra, Adv.

Gowtham Polanki, Adv.

Abhay Anil Anturkar, Adv.
Dhruv Tank, Adv.

Aniruddha Awalgaonkar, Adv.
Surbhi Kapoor, AOR
Bhagwant Deshpande, Adv.
Sarthak Mehrotra, Adv.
Subhi Pastor, Adv.

Swati Ghildiyal, AOR
Devyani Bhatt, Adv.

G. Indira, AOR

P Gandepan, Adv.
Anvita Tiwari, Adv.
Ashwini Kumar, Adv.

Nitin Saluja, AOR
V. N. Raghupathy, AOR
Mukesh Kumar Maroria, AOR

Nishe Rajen Shonker, AOR
Anu K Joy, Adv.
Alim Anvar, Adv.

Varad Kilor, Adv.
Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR

Sandeep Kumar Jha, AOR
Shiv Mangal Sharma, A.A.G.
Nidhi Jaswal, Adv.

Shalini Singh, Adv.
Saurabh Rajpal, Adv.



Mr. Siddhesh Shirish Kotwal, AOR
Ms. K. Enatoli Sema, AOR

Mr. Shiv Mangal Sharma, A.A.G.
Mrs. Shalini Singh, Adv.

Ms. Awanitika, Adv.

Ms. Nidhi Jaswal, AOR

Ms. Mrinal Gopal Elker, AOR
Mr. Mukesh Verma, Adv.
Mr. Chinmoy Chaitanya, Adv.

Mr. Shibashish Misra, AOR
Ms. Pragati Neekhra, AOR

Mr. Sameer Abhyankar, AOR
Mr. Aakash Thakur, Adv.
Ms. Ayushi Bansal, Adv.
Mr. Sarthak Dora, Adv.

Ms. Ruchira Goel, AOR

Ms. Anju Thomas, Adv.
Ms. Astha Sharma, AOR

Mr. Shreekant Neelappa Terdal, AOR
Mr. Krishna Kant Dubey, Adv.

Mr. Varun Chugh, Adv.

Mr. Tadimalla Bhaskar Gowtham, Adv.
Mr. Rajesh Singh Chauhan, Adv.

Mr. Shashwat Parihar, Adv.

Mrinal Elkar Mazumdar, Adv.

Ms. Indira Bhakar, Adv.

Mr. Mukesh Kumar Verma, Adv.

Mr. Mukul Singh, Adv.

Mr. Vinayak Sharma, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Rajkumari Divyasana, Adv.

Mr. Aravindh S., AOR
Mr. Akshay Gupta, Adv.
Mr. Abbas B, Adv.

Ms. Tharanisre, Adv.

Ms. Baani Khanna, AOR
Mr. Robin Singh, Adv.
Mr. Rohit Kumar, Adv.
Mr. Siddharth Mishra, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayak, Adv.
Mr. Marbiang Khongwir, Adv.



Mrs. Prerna D. Adv.

Mr. Piyush Yadav, Adv.
Ms. Akanksha Singh, Adv.
Mr. Prashant Singh, AOR

Mr. Anjuman Tripathy, Adv.

UPON hearing the counsel the Court made the following
ORDER

Ooffice report dated 20.11.2024 indicates that some of the
respondent States have not entered their appearance for filing
their response in the present matters. Accordingly, the concerned
States/Union Territories and also the Union of India may file their

respective response within eight weeks.

(GEETA JOSHI) (KAMLESH RAWAT)
SENIOR PERSONAL ASSISTANT ASSISTANT REGISTRAR
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